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to Matters of Urgent

Shri Hem Barua: He got the nfor-
mation about the crash on the 24th.

Mr. Speaker: Order, order. There
is no dust in my eyes.

Shri Kapur Singh (Ludhiana): This
House would like to know whether
these successive tragic  occurrences
involving grave loss to our armed
services are purely acts of God or
there is some reason to believe that
they are directly or indirectly acts of
our potential enemies or whether
they are due to gross laxity of an
organisational character on our side.

Shri Y. B. Chavan: For a final view
in this matter, we will have to wait
for the report of the enquiry com-
mittee.
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Shri D. C. Sharma (Gurdaspur):

May 1 know if, according to inter-
national standards, the Dakota air-
craft is fit for use in the altitudes
and in the regions where it is being
used?

Shri Y. B. Chavan: Yes, Sir.

Shri Nath Pai: What kind of weather
condition was prevailing when the
plane took off and wag the pilot flying
under blind-flying conditions or inst-
rumental conditions? That means, was
he flying under visible conditions or
with what is called instrumental-aid
flying?

Shri Y. B. Chavan: | have no in-
formation on that point now.

12.34 hrs.
PAPERS LAID ON THE TABLE
ORDERS UNDER COPYRIGHT AcT, 1957

The Minister of Education (Shri
M. C. Chagla): I beg to lay on the
Table a copy each of the following
Orders under section 43 of the Copy-
right Act, 1957:—

(i) The International Copyright
(Fifth Amendment) Order,
1963 published in Notification
No. S. O. 2731 dated the 19th
September, 1963,

(ii) The International] Copyright
(Sixth Amendment) Order,
1963 published in Notification
No. S 0. 3056 dated the 28th
October, 1963.

[Placed in Library. Sce No. LT-
1934/63.]





